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made a Governor. .. (Interruptions)...
Then, Mrs. Chandravati ig the Lt.—
Governor of Pondicherry and she
is an active political leader of the
Janaty Dal in Haryana, And, Madam,
so many politicians have been ap-
pointed by this Government, My,
Wadhwa submitted a report to the
Government, Both the Houses of
Parliament are sitting today. But, so
far, that report has not been placed
either here or in the Lok Sabha. This
Government is telling about the dig-
nity of institutions and individuals
and yet what they are doing is cont-
rary to what they say, They have
no respect for the Commissions  of
Inquiry and now they are going to
stop the provisions which were intro-
duced by the previous Government.
I would only say that they have no
intention tg respect either individu-
als or institutions. They are telling
that previous Government was only
politicising every issue, But I would
say that the present Governmeny is
politicising each and every issug and
they are only pointing thejy accusing
fingers at the Congress(l) and they
have not changeg their attitude,

Since there is no bonafide intention
on the part of this Government, T am

moving this amendment of mine,
Thank you, Madam.
THE VICE-CHAIRMAN (SHRI1

MATI JAYANTHT NATARAJAN):
The question is:

“That at page 1, after line 4, the

following new clause bhe inserted,

namely: —

‘1A, In Section 3 of the Com-
missions of Inquiry Aect 1952, in
sub-sections (1) and (4) for the
words “the House of the People
or, as the case may be the Legis-
lative Assembly of the  State”
wherever they occur, the words
“each House of Parliament or, as
the case may be the Legislature

of the Stale” shall be substituted’”
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The motion was adopied.

New Clause 1A was gdded to the

Bill.
Clause 2 was added to the Bill.

Clause 1, the Enacting Formula and
Title were added to the Bill.

SHRI MUFTI MOHAMMAD SA-
YEED: Madam, I move.

“That the Bill, as amended, hbe
passed.”

The questicn was put and the motion
was adopted,

——

STATEMENT BY MINISTER
Bomb blast in Batala on 3rd April 1990

THE MINISTER OF HOME AF-
FAIRS (SHRI MUFTI MOHAMMAD
SAYEED): Madam, I rise to inform
the House of the sad and disturbing
incident of bomb explosion in Batala,

There was powerful homb blast
on April 3 at about 245 pm when
Ramnavami  procession of  about
3500/4000 persons was passing mear
Subzi Mandi in Batala City of Gur-
daspur District.

According to reports available 31
persons have been killed ang 70
have been injured. The injured were
immediately rushed to the hospital.
Those seriously injured were shifted
to the SGTB hospital at Amritsar.

The District Administration bad
taken precautions to provide security
arrangements with the procession
Two BSF companies under the com-
mand of a Deputy Commandant had
been deployed., One Inspector, 5
NGOs, 20 Head Constables and 100
Constables of the District Police un-
der the command of S.P. (Opera-
tions) along with the Dy. S. P. Batala
and SHOs of Police Station (City)
and Police Station (Sadar) Batala
were on duty along the route and
with the procession,

There were some disturbances after
the incident but these were soon
brought under control, Curfew was
imposed as a precautionary measure,
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Immediately after the incident

SSP Bataly visited the spot. Senior
officers including DC Gurdaspur, Com-
missioner Jalancdhar Division 1G
Police (Border) along with the DIG
Police (Border), IG BSF and DIG
BSF rushed to the spot, Ten addition-
al companies of para military forces
were sent to Batala. Bataly City
was divided into g Sectors, and
Magistrates gnd Police Officers were
put on duty in each Sector. A peace
Committes meeling was held in even-
ing of 4-4-1990.

The Governor accompanied by Ad-
visor In-charge of Home Afairs Chief
Secretary and DGP visited the in-
jured in Amritsar and also visited
Batala, I visited Batala on 5-4-1990
along with a delegation comprising
representatives of different political
parties, We first went to Amritsar
and met the victims of the bomb
blast in SGTB Hospital. Later we
went to Batalg where I zud the other
members of the delegation heard the
leaders of varioug political parties and
organisations, We also visiteq the
injured persons undergoing ireat-
ment in civil hospital Batala, I held
a review meceting on law and order
arrangements with civil and police
officers,

All efforts are being made to trace
and apprehend the culprits, The
State administration hag been in-
structed tg continue deal firmly with
terrorist an anti-national elements.

The manner in which g religious
procession has been attacked shows
clearly that the jntention of the per-
petrators of this crime was to pro-
voke a communal backlash, We are
certain that like all previous attempts
by the terrorists to drive a wedge
between the two major communities
of Punjab, this’ attempt 100 wil] fail.

I am sure the Members will join
the in condemning this dastardly act
in the strongest possible terms and
in conveying our heartfelt sympathies
to the bereaved families, No effort
will he spared to round up the cul-
prits ind bring them tn hook, The
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Government is ensuring provision of
medical and other relief to those
injured and for ex-gratia assistance
to the families of the deceased.

I appeal to the Members of  this
House and through them to the en-
tire ntaion to strengthen the hands of
the Government in dealing with 1he
attempts of the terrorists to disrupt
tke centuries’ old tieg between the
Hindus and Sikhs in Punjab.

SHRI V. NARAYANASAMY (Pon-
dicherry): Madam  Vice-Chairman,
This is a dastardly crome in which
36 pcople have been killed in Batala.
When the Ramnavami procession
was going On, a severe bomb blast
took place and the people went on
a rampage. According to informa-
tion available, the people dieq due to
firing by the Police, The very im-
portant aspect is that there are two
versions of the bomb blast. One ver-
sion iy that the bomb was kept on a
bicycle and the blast took place.
Therefore, the people died in the area
where the procession was going on.
The procession starteq at 1-45 and the
incident took place at 2.45 in a crow-
ded area of Subzimandi. Another
version is that in a Maruti Gypsy
vehicle the bomb wa; planied and
the police mark was there The
Tlast took place from the vehicle.
Therefore, I would like to know from
the hon, Home Minister whether the
blast took place from the bicycle or
from the jeep.

There ig a clear statement by the
BJP Working Committee member,
Mr. Baldev Mittal, who showed about
12 empty cartridges of bullets. He
saig that the Police fired among the
crowd and, therefore, most of the
people died. I would like to know
whether it is a fact.

Thirdly, T would like to know whe-
ther there was any intelligence re-
port with the Government saying
that there will be disturbance when
the Ramnavami procession passes,
What preventive steps had the Gov.
ernment taken to give security to
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the people whg were moving with
the procession? 1 would like to know
whether this Government actually
took care of the people. It is a
terrorist area where the procession
was going on. They were fully
aware of the fact that there will be
disturbance.  What preventive steps
did thHe Gowvernment take? Madam,
I would like to give small details
about the situation. (Time-bell
Tings) 1 will conclude in a minute.
Madam, wall posters had been pasted
in that area saying that many terro-
rists had dieq due to police attack
and their death rituals are being per-
formeq in many areas. There was
a call given by the terrorists organi-
sations that the people who are living
in that area should support their
cause, Moreover, newspaper adver-
tisements are coming in support of
the terrorists. Newspaper organi-
sations have been threatened to carry
on these advertisements. Terrorists
are threatening the people in thia
areg through the Iloudspeakers,

1 woulq like to have clarifications
from the hon. Home Minister on these
four points. What action has this Gov-
ernment taken? The  Minister said
that it has been divided into 8 zones
and Peace Committees have been
formed. I would like to know whe-
ther the political parties have been
given  representation in the Peace
Committeeg or not.

DR. NARREDDY THULASI REDDY
(Andhra Pradesh): Madam, the first
clarification that 1 want to seek is
whether there was any provocation
to this abhorrent  acrimonious inci-
dent. Secondly, I want to know
whether there is any clear-cut, speci-
fic programme with the Government
to tackle thig terrorist activity. Third
ly, is it a fact that previously five
bomb blasts have taken place in Bata:
la? If it is so, what action has been
takep in those cases? ° Fourthly, is
there any link between the terrorist
activities of Punjab and Kashmir? My
fifth point is that the terroristg are
using AK-47s. They are using bombs;
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they are using rockets, and tomorrow
they may use missiles also, So, 1}
want to know whether the Gavern.
ment ig ready to face the situation,
Madam, my last point is that the
Governor of FPunjab has not been
allowed to enter the Civil Hospital.
Who are those persons who uobstruc-
ted the entry of the Governor into
the Civil Hospital? So, these are the
points gn which I seek cllarifications.

SHRI ASHIS (West Bengal): Madam
Vice-Chairman, this statement was
made perhapg on the 3rq April in the
Lok Sabha. Today is 10th, Some de:
velopment must have taken place in
between, and that too must have been
incorporated in this. But, Madam,
I will be on a limited point. So
many people have been killed in the
bomb explosions, and the bombs
were thrown at a Ram Navami pro-
cession in a crowdeg area. It s re-
ported that the Police opened fire
after the rampage. Thereafter the
agitateg mob drove to set fire to a
Gurmdwara. In the process, five
people gustained sword injuries. Twa
constables and other sustained sword
injuries. It is alsp reported that
the postmortem shows that at least
{wo or three of them were victim¥
of bullets, not as the hon. Member,
Mr, Narayanasamy, said that most of
them were victimg of police bullets.
Whether they are police bullets or
other bullets, that has to be ascer-
tained. My point is that this is the
first religioug procession that has been
attacked in that area. Naturally,
ang it is obvious that the perpet'ra-
tors of this had one particular obJ'ec-
tive to see that communal tension
develops there and the communal
strife begins.  Since the National
Front Government has taken over,
perhaps, this ig the second major in-
cident after Abohar massacre. (Time
bell rings) Tt seems that the Babbf'xr
Khalsa owned responsibility for this.
1 want to know whether it is a fact.
and what attempts have been made
to chase ang find out those Babbaiu‘
Khalsa elements, The Minister said
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that he visited Batala with a delega-
tion comprising representatives of
different politicle parties. Actually,
the House should know as to who are
they that have gone. 1Ii is hearten-
{ng that in gpite of all these attempts
weing made by the perpetrators of
this heinous crime, no communal ten-
siop has devecloped there, anqg  the
process will be hastcned and improved
provided, as the Minister says, the
work that started by the different
politicali lparties moves forward be-
cause the report says that soon after
that, the elderg of that Batala area
and some representatives of political
parties played a  constructive role.
Such peole should be given all the
encouragement. And if they get
encouragement from the Minister and
the Government, 1 thing, these people
can be isolateq ang peace can be
restored. 1 want clarifications on
these points that I mentioned,

THE VICE-CHAIRMAN (SHRI-
MATT JAYANTHI NATARAJAN):
Now, I am not going to call any other
Member, (Interruption) I tfell you
why. (Interruption) Please hear me.

SHRI SANTOSH BAGRODIA
(Rajasthan): I was the first to give
my name,

THE VICE.-CHAIRMAN (SHRI
MATI JAYANTHI NATARAJAN):
The House has heard what happened
during the previous clarifications,
All of you have spoken. I allowed
everybody to speak.

SHRI SANTOSH BAGRODIA: Nof
on Batala. ‘

SHRI S. S. AHLUWALIA (Bihar):
If you do not allow, I will boycott the
House.

THE VICE.-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
Kindly do not interrupt me when T
am speaking Let me finish what I
have to say.

SHR] S S. AHLUWALIA: No, no.
Thig is not the way,
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THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):

Let me finish what I am saying.
(Interruptions)

SHRI S. S. AHLUWALIA: We are
here Dby our right. (Interrupticns)
Yesterday morning 1 have given my
name for seeking clarifications,

THE VICE.CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
You have already sought clarications
on the previous statement.

SHRI M. M. JACOB (Kerala): Pre-
vious subiect wag different,

THE  VICE.-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
I knew the Members would raisc the
same issue. Therefore I calleg you as
the first name 'on the list. I am not
calling any other speaker now because
we have a further statement on
Nepal.

SHRI M. M'. JACOB: Nepal is <if-
ferent.

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
If 1 call one name, then all the other
Meinbers get upset. It is impossible
to conduct the House like this.

SHRI S. S. AHLUWALIA: It seems
that, there ig a crisis of presiding’
officers in the House. There is no-
body to rescue you and relieve you.
If 1 am not given a chance then T will
boycott the House,

(At this stage the Hon. Member left
the Chamber),

SHRI V. NARAYANASAMY: Ma-
dam, we wanteq a Calling Attention
on this subject. But the Govern-
ment has agreeq only to give a state
ment. At least the Memberg should
have a right to speak on it and ask
clarifications. (Interruptions).

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
Yes, Mr, Minigter,
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i Wed AlgEAT S9R
SqaANTEAY WEEAl, 3R W Fw uA)
HeA0 g5 §  (swaumd) T ST T
RFAT w1 WA ar, Sy R 4F
Y ke # #g faar & qfawa)
at® § U A HZ FlouHoUHo
A quia Ifas &1 foqr qav ar o
ag WG TH ¥ W M % G
famraa 31» fao o afps fasgi ag
awer fa &% gua & ﬂTE’P’\ ST ETE
fRar ST Segle gE ANE H AT As
43 % AR § WX THE 49
TET g, 34 ®§ 4 us aiaaw
T ¥ g9 <@l w4l 9 &
fifdey agi § Wa &h FT CFAA
gAT A1 &FT & A W [T AT
REAFTH A FAT qAT | FH FOEF
LRTACCIE S = - B A S T
50-100 HIA ST 4T | §A HiF <
W nEsaiaal § faeg ag wm
f67r 9adT ag IR AT f% A
WA ATYE ® o0 gAY & fadr
ag | afew & AZ HFAT WG
fa qm‘r TETaT & qnT aﬁ 3 MEIT &
wiws Hp weal gf ar fasgfe w1y 5
F7 fRar #iT arg g A qv wEg
FqT Am foqr war ) WY wEw @
T HFIU W asgm fRI0 T mw
@ir wifzal &7 wad Wifew qarg af,
g BT FAE T | qF 95 W
BT G&T fAAr 1 AT H 93Q MG
A T AT AT TGN F S
Tar ) ugd fadw fog, w5 g
f& &0 GiF §F 999 T AT FHEAT
& 5% F geA § Sy, 93 &
THo Glo ZfTUGR & wfw ol &
LT AFY §, FrodloTxHo F gUFHH
fag geeia dlogromide ¥ fRzax
negiat WX St wAE AT Higy
TR T F | IR uiw A I &
AW & AATHIT gL | AW T earfger
47, aer@l § 93 Wl UFT g9 an
TAHCATA FT UF I AR gL g 6T
ag w30 W W g & e W
Al wifow ag g f& ast oy g -
SE wAET W wifgewr ¥ gu, vl
C AN (] ari“gq | grzR fafasz S
qFfE # wIFC ;T wwAw g IAw
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&9 9 Hifew F1 OHIT INET FE
faar f& st a% efee &7 Fam
g vy Wi mEy g s oE
SECH g | gl & Srosiie qfaw Y
T AT & TAAH AT HT gA A

5% fear 1« W T T THES TR
&, a@l, [UFAY, TIIHYT gl A
spaear w¥ g § fa sy & saer
WG Ayl 9T /Y 1 AWT w7 &gl
fadst femw w®Ey & 1 g =ty #§
aw Argy § & gw wassa gosrd

W7 IAGT ATES G TG WA
AT @Y YINT 1 o W ORY T
§ fads fewa aeT add a7 swa
g 1 BATU 9T TUERT F f% gsm §
NFFATE 9T FEA ﬂwar LN
% agf Ir‘roaqrtocfro U%o & &4 & gl
i arrr e At HETe mrew wifnEary
oo g 1 SRgl_Fgl war s
ﬁJrl ZATY A HITGISE AT UF
AT TR i %ite TTETR STET
giferarm & fia @i § 1 FEH R
¥ et F “r e SIwiw A
F UEE § F% durd % @Ik W
FLAT W& & | Afaw g5t § 97y
fest & 1 fag fam &1 ol wigw &
QAT g ¥ AR B ad
fegsi ®1 ariie &HFT_amwl i
FT R % | q T ag“rm@:zaﬁv%
wifsesl ¥, ¥ WA ® A @
SAFEr Ay ArER AT AT | wfaF
fa o darT ¥ @ F¥ A AT A
agrd A0 § f& sl fedara
WEA T WIS qoy & % fear
g =i #1E 0997 atg &g §

gHA, qFT IS H UF SAIAGT
% za fad, sEf *ar 5 Sver @r
42 TAT 4T 1% BT WIgA FAH FT
SECT §Ald § FATT FHT agT S
g, o@m Faw W =med § o afEa
wg Wi A @®gg ¥ B oanA W)
qi%  HX FifFfaEr &1 wg@ ger
sifgr @ TEER E O 95 fR
AT BIEEIEIAT AHTHE ATH GAT AT
¥5 ™I A gwa @l @ gwd
Fiom gnr f6 TR 6 READ & osIq
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doifafera Sive wE fRm Wy
ity agt wX FqArg & | FgT @t
1 faearE gifaa a%ar w®O g )
Iy ggn usfaffsms #7 av® &
A PG DT W | g4 HedT
¥ wigeTiR & §ia ST | g

A G o

SHRI E. BALANANDAN (Kerala):
Madam, one question. What about
the latest incident in Delhi? Wiil any
details pe givep about it?

SHR] MUFTI MOHAMMAD SA-
YEED: 1 can give the details,

‘"THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
The Minister of External Affairs lo
make a statement pn Nepal.

SHRT MUFI1 MOHAMMAD SA.
YEED: Madam, I woulg like to give
the details in regard tp the bomb
blasts in Delhi.

SHRI V. NARAYANASAMY: The
Minister saig that he would make a
statement.

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
He is giving the details,

Re. Bomp blasts in Delhi—Caontd,

SHRI MUFTI MOHAMMAD SA-
YEED: Madam - information was re-
ceived that there were two bomb
blasts, one at police station Tilak
Nagar and the other at police station
Rajouri Garden, around 1-30 p.m. to-
day. Nine police personnel were in-
jureg in the two blasts, Two of them
have been admitted in the hospital
while the remaining have been dis-
charged after first aid.

It is suspected that some terrorist
group from Punjab is behind these
bomb blasts and that a timing device
might have been used. ~Cases have
been registereq at the police stations
and given to the Crime Branch for in-
vestigation. A general alert has
been ounded throughout  Delhi.

[RAJYA SABHA]

by Minister 22

Specia: vigilance is being maintained
in public places like railway statiaons,
airports, cinema halls, bus terminals
and busy market areas. Access cont-
rol is being introduced in all police
stations.  Every possible precautio-
nary measure is being taken to ensure
that such incidents do not recur in the
future.

VICE-CHAIRMAN (SHRI-
MATT JAYANTHI NATARAJAN):
Now, the Minister of External Af-
fairs to make a statement on Nepal.

THE

SHRI V. NARAYANASAMY: No
clarifications on this.

THE  VICE.CHAIRMAN  (SHRI-
MATI JAYANTHI NATARAJAN):
Do you want to ask any questions?

SHRI V. NARAYANASAMY: Only
one question, Madam,

THE  VICE.CHAIRMAN (SHRI
MAT] JAYANTHI NATARAJAN)-
It is a response to Members’ request
It is merely a response. I would
reguest you to allow the statement
on Nepal to be made,

SHRI M. M. JACOB: If the Minis-
ter is a‘eady to reply to one Or two
questions, what is the harm?

THE VICE.CHAIRMAN (SHRI
MATT JAYANTHI NATARAJAN):
I am allowing only one question.

SHRI M. M. JACOB (Kerala): Mr

Kapil Verma wanted to ask some
question.
SHR1 KAPI, VERMA: It is on

Nepal.

SHRI V. NARAYANASAMY: Mr.
Gujral,  kindly take your seat, ]
would just ask one question of the
Home Minister,

8.00 P.M.

Madam, it is most unfortunate that

bomb  blests took place in police
stetion itself. That shows how the
police administration is working in

Delhi, Actually 9 persons were in
jured according to the Minister. In
that two were discharged from tha



